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IN THE CEWTRAL sDMIMISTRATIVE TRIBUWAL, JALFUR BEHCH, JAIFUR

OA 50172001 DATE ©F ODER: X2700,2003

Lalit Mohan son of Shri Ram Swaroop aged about 27 years.
Resident of Bhusavar Gate, Weir, District Bharatputi

VERSUS
l.y Union of India through the Secratary, Departmentof Posts,
Ministry of Communication, Dak Bhawan, New Dalhi
2. Th2 Chief Post Master General, Rajasthan Circle, Jaipurd
33 The Suparintzndent of Post Officas, Dholpur Division,
Dholpur (Rajasthan) i :
4, Assistant Sup2rintendent of Post Offices, Bayana Sub

Division, Bayma (Rajasthan)i
di.% Respondent s:ﬁ
Mr. Hemant Gupta, Proxy couns2l for
Mr. M5 Rafiq, Counsel for the applicantffi‘
Mr. B.N; Sandu, Counszl for th® respondentsi

CORAM ¢

Hon'ble Mr. M,L$ Chauhan, Membar (Judicial)
Hon'bla Mr, AK. Bhandari, Membar (Administrative)

OHDER (ORAL)

The learned couns2l for th2 applicant submits that he
viapts to file a duly constitutad DA and want to withdraw this
QA at this stage.

24 Pomission grantad, Liberbty ressrved to the applicant to
file substantive OA subjact to limitation3

3y The OAiT accordingly disposed of .
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MEMBER (J)




